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QEETEKL)ADMINISTRATIUE TRIBUNAL
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BOMBAY

BALNB., 1377/95
Friday, this the 5th day eof January, 1996

Hon, Shri B.S.Hegde, Member (2J)
Hon, Shri M.ReKalhatkar, Member (A)

Shri Anilkumar Mohanlal Choudhary
Rly.Qtrs, R.B/11/992/5 o
Waldhuni, Kalyan.,

Dist, Thane (M.5.)

By Advocate Shri P.G.Zare ess Applicant
/S, |
The Union of India, through

The Secretary, Railway Recruitment Board,
Bambay Central Divisional Office Compound,

Bombay. et Respondents

> anip)

(Per ¢ Shri B8.S.Hegds, Member (J)

ORAL ORDER

Heard Shri P.G.Zare for the applicant.
In this OA, he states that the applicant has
passed the written test and appeared for the
Psycological test, however, he was not called
for the final interview on 20:11,1995 and
91231995 respectively, Thereby, it is(éévious
that he has not passed in Psycological test hence
he was not called for the intefvieu. In the

circumstances, the OA, is yithout merit and the

same is dismissed,
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